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Government of India
Ministry of Commerce and Industry

Department of Commerce
Directorate General of Foreign Trade

Public Notice No... O..~ /2015-2020
New Delhi: Dated .)3.fhApril, 2017

Sub:- Amendment in Standard Input Output Norms A-39 under Chemical & Allied Product
Group -reg.

In exercise of the powers conferred under paragraph 1.03 of the Foreign Trade Policy
2015-2020 and paragraph 1.01 of Handbook of Procedure (Vol 1.), the following amendments
are made in the Handbook of Procedure (Vol. II):

The existing entry in SION A-39 of the product group Chemical and Allied Products is
amended as under:

SION No.

A-39
Exi sti ng de scri pti on of expo rt pr_O_d_u_ct__ t-1A-;-m_e:-n-;-d-=ed---;:d_e~sc-;-r_iP-;-t_io-;-n-;-o-;-f:--e_x-:po-:rt_P_ro_d_u_c~tI

Acetyl Salicylic Acid I Acetyl Salicylic Acid (Aspirin) ,

2. Effect of Public Notice:-

Standard Input Output Norms (SION) /1,-39 for export product falling under the Chemicals
and Allied Products Group has been amended.

(AK. Shalla)
Director General of Foreign Trade
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